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In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and 

         Hon’ble Mr. Arun Baroka, Member (Technical) 
 

For Judgment  

S.No Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1 Comp App (AT) (CH) 

(Ins) No. 450/2023  
 

Kiran Martin Golla RP, 

Vardharaja Foods Pvt. 
Ltd. 

 

Mr. Adarsh 

Ramanujam 
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